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. 1970] ¢ faeeft, gEeafiam, ol 23, 2026/39m@ 3, 1948
No. 1970] NEW DELHI, THURSDAY, APRIL 23, 2026/VAISAKHA 3, 1948
qEF TREEH i ST A

T feeett, 22 arder, 2026

T3, 2043(3T).— Fea [T TLATL, T TSHE ATAHTH 1956 (1956 1 48) (58 =7H =76 THTq
I ATATAAH FgT 74T 8) T &1 3% ohl ST-GTT (1) BT T& ARRAT T TART Fd g0, g THTLTT 2T ST
& THT o SEAET TT & HETIe 5 § T T9ERT 326 # f#6.41. 205.373 & .41, 311.700 % +
J-gue F AT (FEZTH0T/T5E ooy Aigd 2-A7/4-A7 T TATET 1), AL, TaweT T TATAT F AT
ST o forw ag i srafera g et w@fers avia $=r st # faam o g, TE s &1 999 #33 F oi
T T BT Al g |

TS |l AR, S I 9 § Baag 2, 3% afafaam i am 37 i IT-917 (1) F T q@i<h
TSI % oI UHT qiF 3 ITANT 9% TGS § 7 ATSE=AT F TR il I F THe &3 F Fae =T
ART TR T TT

T T SATTIT TAT AT, STAT TEHTARTE, LTI T Tl ed T H TEIT ol SITUIT 1 ITH
I ATEATT ATARTAT TR STTUIT 3T AT TTIERTL, ATTRIha T il ST &9 7 37 et e Teraw g

2888 GI/2026 (1)
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T ST T STEET ST ST VT SATIRIAT 7 GAaTS o TET TAT UHT S S F7 & TA7q, q(= Fr 2, o
TETH YT STA9TF THE, AT G AT AT ST Tl SATATA Y AT T SFALATT T FhT |

I sAferfea it e 3 it IT-4TRT (2) F TfT werw wrfersrTe grer AT A wre oft srer sty

T |

TH SATAAAT 6 AN AT ATAT I o L@ AT AT A TeH TTIEHT 6 I HIATAT § 3T
8 3 3T fRaas AtRat g Adreror & ST gdr ¢ |

ALIAT

SEET ST F HIe o § T ToEnt 326 % FRAT. 295.6 7 .. 311.7 ¥ T siq it s Ay
AT R srerar =T afga giw 1 @it e

ST FT A ST St &7 a1 AAE
EQEED A §&AT YA R TRR || R AT IFT | T F7 S S REIRER T
qeaT (T TTR) (FRI)
1 2 3 4 5 6

AT AT ATH: HITIE

UEEIGIERCSI
GIG|

1 357 TCHT - 0.004067 (T=< ) 0.0016459

2 358 IBEl LOIETS K 0.047348 (77 ) 0.0191615

3 360 IGELl LUIET RS 0.200213 (=% ) 0.0810251

4 361/1323 IGEl Tt 0.159505 (T=7 ) 0.0645508
GGl

5 378 TCHT - 0.06764 (T=7 ) 0.0273735
GGl

6 470 TCHT e N 0.058098 (T=7 ) 0.0235119

7 491 IGELl T 0.052416 (T#< ) 0.0212125

T T ATH: ST
GG

8 3 qCHRT - 0.132669 (77 ) 0.0536904
GG

9 5 qCHRT - 0.06509 (T=% ) 0.0263416

10 6 IGELl LOIETS R 0.340471 (T#7 ) 0.1377867

11 TCHT ;ﬁ: 0.09949 0.04026

7 § .099494 (T ) .0402647
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GG
12 8 TCHT 0.060532 (77 ) 0.024497
[!?jlaﬁva?
T T ATH; FUSTSIET
Gk
13 23 GECARA] - 0.112362 (T#% ) 0.0454723
Gk
14 23/49 TR - 0.032028 (=% ) 0.0129616
15 8 IGEl LU IET Y 0.034568 (T%7 ) 0.0139895
UEEIGI A In-ii]
GG
16 213 TCHT - 0.036311 (T%7 ) 0.0146949
17 217 IGEl Tt 0.077741 (T%T ) 0.0314614
18 218 IGELl LUIETE RS 0.027942 (T#% ) 0.011308
19 481 IBELl TfieaT 0.288941 (T=Y ) 0.1169328
Total 0.7678821

[®T. €. RO/BBSR/11017/LA/97/2016/3A2]
g A HET, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 22nd April, 2026

S.0. 2043(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH326
in the stretch of land from Km.205.373 to Km. 311.700 in the district of KORAPUT in the state of ODISHA, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Tahsildar, koraput in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH326 in the stretch of land
from Km. 295.6 to Km. 311.7 (koraput) in the district of KORAPUT in the state of ODISHA

State: ODISHA

||District: KORAPUT

SL. No. [|Survey/Plot Number|| Type of Land ||Nature of Land Area Area
(in Local Unit) (in Hectares)
L 1 2 | 3 I 4 I 5 | 6 |
|Taluk: Koraput |
|Village: Tala |
1 357 Government iggcmmm 0.004067 (Acre ) 0.0016459
2 358 ||Private |Agriculture || 0.047348 (Acre )| 0.0191615]
13 1360 ||Private lAgriculture || 0.200213 (Acre )| 0.0810251|
l4 361/1323 ||Private lAgriculture || 0.159505 (Acre )| 0.0645508)|
5 378 Government IZ"“. 0.06764 (Acre ) 0.0273735

griculture
6 470 Government igﬁcul e 0.058098 (Acre ) 0.0235119
7 |l491 ||Private llAgriculture || 0.052416 (Acre )|| 0.0212125|
|Village: Dunguri |
8 3 Government I:;?iculmre 0.132669 (Acre ) 0.0536904
9 5 Government igﬁcul e 0.06509 (Acre ) 0.0263416
10 |l6 ||Private |Agriculture || 0.340471 (Acre )| 0.1377867
11 7 Government igﬁcul e 0.099494 (Acre ) 0.0402647
12 8 Government Izon. 0.060532 (Acre ) 0.024497

griculture

Village: Rundiamba

13 23 Government Izon. 0.112362 (Acre ) 0.0454723

griculture

Non

14 23/49 Government Agriculture 0.032028 (Acre ) 0.0129616
15 IE ||Private lAgriculture || 0.034568 (Acre )|| 0.0139895|
[Village: Chindiri |
16 213 Government i;ﬁcul wre 0.036311 (Acre ) 0.0146949
17 217 ||Private |Agriculture || 0.077741 (Acre )| 0.0314614]
18 218 ||Private l[Agriculture || 0.027942 (Acre )| 0.011308]
IB |l481 ||Private |Agriculture || 0.288941 (Acre )| 0.1169328]
| Total| 0.7678821|

[F. No. RO/BBSR/11017/LA/97/2016/3A2]
SHAIKH AMINKHAN, Director
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